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(b) if so, what are the details thereof? 

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE): (a) Yes, Sir. 

(b) A 550 KW wind farm project of the 
Department of Non-ConteiUional Energy 
Sources is under implementation in Tirumala 
Hills in Chittor district of Andhra Pradesh. 
Wind monitoring is being carried out in other 
areas of the State. 

Distribution   of   power   generated   by 
NTPC 

562. DR. NARREDDY  THULASI 
 REDDY: 

SHRI MOHD. KHALEELUR 
RAHMAN: 

Will the Minister of ENERGY be pleased 
to state the procedure adopted for the 
distribution of power generated by N. T. P. 
C. to the various states? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRI KALP-
NATH RAI): The following formula is 
adopted for allocation of power from the 
pithead thermal power stations of thee 
National Thermal Power Corporation: — 

(a) 15 per cent power is kept unallo-
cated, at the disposal of the Centre, to meet 
the urgent requirements of individual States 
in the Region, from time to time.   

(b) 10 per cent power is allocated to the 
"Home State" in which the power station is 
located. 

(c) The balance 75 per cent power is 
distributed amongst the beneficiary States in 
the Region, including the "Home State", in1 
accordance with the energy consumption by, 
and tnei Central Plan assistance to, the States 
during the last five years. The needs of the 
Union Territories are also inet by appropriate 
allocation.  ....  

 


